2183 Papers

Regulation) Act, 1951. [Placed in
Library, See No. LT-2678/61].

(iv) A copy of Brochure en-
titled “Presidential Awards to
Public  Sector  Undertakings"”.
[Placed in Library. See No. LT-
2679/61].

UxiversITY GRaNTs ComMmissiON (INs-
PECTION OF UNIVERSITIES) RULEs

The Deputy Minister of Labour
(Shri Abid Ali): With your permis-
sion, on behalf of Dr. K. L. Shrimali,
1 beg to lay on the Table a copy of
the University Grants Commission
(Inspection of Universities) Rules,
1961 published in Notification No. S.0.
287 dated the 4th February, 1961,
under sub-section (3) of Section 25
of the University Grants Commission
Act, 1956. [Placed in Library. See
No. LT-2680/61].

NOTIFICATIONS 18SUED UNDER SEA Cus-
TOMS ACT AND CENTRAL EXCISES AND
SaLT Act, AND WeaLtn Tax Act
AND SCHEMES PREPARED UNDER BANK-
NG COMPANIES AcT.

The Minister of Revenue and Civil
Expenditure (Dr. B. Gopala Reddi): I
beg to lay on the Table:—

(i) A copy of each of the fol-
lowing Notiflcations under sub-
section (4) of Section 43B of the
Sea Customs Act, 1878 and Section
38 of the Central Excises and
Salt Act, 1944, making certain
turther amendments to the Cus-
toms and Central Excise Duties
Export Drawback (General) Rules,
1960: —

(a) G.S.R. No. 154 dated the 11th
February, 1961.

(b) G.S.R. No. 155 dated the 11th
February, 1961.

(c) G.S.R. No. 156 dated the 11th
February, 1961.

(d) G.S.R. No. 157 dated the 11th
February, 1961,
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(e) G.S.R. No. 158 dated the 11th
February, 1861.

[Placed in Library. See No. LT-26817
61].

(ii) A copy of the Wealth Tax
(Amendment) Rules, 1861 publish.
ed in Notification No. S5.0. 271
dated the 4th February, 1961,
under sub-section (4) of Section
46 of the Wealth Tax Act, 1957.
(Placed in Library. Se¢¢ No, LT-
2682/61).

(iii) A copy of each of the fol-
lowing Schemes under sub-sec-
tion (11) of Section 45 of the
Banking Companies Act, 1849:—

(a) Scheme for the reconstruction
of the Prabhat Bank and its
amalgamation with the
National Bank of Lahore,
published in Notification No.
S.0. 406 dated the 20th Feb-
ruary, 1961,

(b) Scheme for the reconstiruc-
tion of the Bank of Nagpur
and its amalgamation with
the Bank of Maharashtra
published in Notification No.
S.0. 407 dated the 20th Feb-

ruary, 1961

(c) Scheme for the reconsiruc-
tion of the Indo-Commercial
Bank and its amalgamation
with the Punjab National
Bank, published in Notifica-
tion No. S8.0. 408 dated the
20th February, 1981.

[Placed in Library. See No. LT-
2883/61].

ConcLusions or Inopustmiar Com-
MITTEE ON PLANTATIONS.

Shri Abid AH: I beg to lay on the
Table a copy of the Conclusions of
the Fourth Meeting of the Ninth Ses-
sion of the Industriai Committee on
Plantations held at Calcutta on the
9th November, 1960. [Placed in Li-
brary. See No. LT.2684/61].




